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do realise their difficulty. We will try to see
that they get adequate warehousing facilities,
etc. at Calcutta port.

SHRI HEM BARUA : The second round
of talks with Nepal over trade and transit
facilities raised hopes in the minds of people
of Nepal and also people of India. But the
disruption of talks, as the Minister has said
that they have not failed, has created frustra-
tion in the minds of people. In that context,
may I know whether the Government arein a
position to tell us that the third round of talks
with Nepal which are going to take place very
soon would succeed and, if not, why not ?

SHRI L. N. MISHRA : Only an astrolo-
ger can make a forecast. We hope that we
shall succeed in our talks.

=t wy foad : gerw AN, TAF
#Arm A A oA 97 fag § ek
I FIU ITFT o717 &1 § 5 Jara
HIST FaEr o7 @ va fa@aa ¥
Frarg # g€ et #v fgrgearT G &
fax f faad srarg gz ar @y fergear
g A5 ¢ ar fred FaT aga saEr
TNE Y, wwEs IPE anfz
agiar ag grard 5 AT a9 Y aEFd
FT UF I qAT W & | AqE W}
FggEa @ F AR & F4 & faQw
afl fear afew ot ft @Emar
} 3 @F afg, a=wd F afQ
ag 1 g7 agi fradf @ BE N
I 1A FT 9 AW FQ@ I & A F
FAAT AIEAT §, AT N 7 ®GA F A
WY agrar A 8, & SaFT guda FEM
w9z Tase arearaw &n fw oS
Wt &fe S ged @ RET A @R
WH qft gl Ao & amAE INA F
wIeT W § g ag I faad I
wea & qradr § ar faad s Wl
TFNE ate waaTed g amr gE R ?

w0 wro fam : wg fawd o
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 Ffrirde W ¥ aadad AW
A9 _FT fegeam § 78 ary wfey
Y dR R 9g as f5 A A
Ao F1 gama ¢, dow §F o gf
IS FT A9 g, WA AL AT
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Y FA1T G § AT T gw whasy §
FT AT FT JAT TG G F A A
g gt f& fagy guru fewdsaa are
FT @ & A\ W A GrE g
T gAR W H wg¥ | gEd gw Wq
famg it & agwa § 1

Supply of Vehicles, Fire Arms and Wire-
less Vans to West Bengal

*153. SHRI D. N. PATODIA: Will the
Minister of HOME AFFAIRS be pleased to
state

(a) whether the Centre has failed to send
to West Bengal the promised number of vehi-
cles, fire-arms and wireless vans despite repea-
ted reminder from the State Government ;

(b) if so, the number of each item promised
by the Centre for supply to West Bengal and
the reasons for non-compliance ;

(c) whether as a result of the non-supply of
these equipments, the Police in West Bengal
is fecling handicapped to deal with the anti-
social elements in the State ; and

(d) ifso, Government’s reaction in this
regard ?
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THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS, AND
MINISTER OF STATE, DEPARTMENTS
OF ELECTRONICS AND SCIENTIFIC
AND INDUSTRIAL RESEARCH (SHRI
K.C. PANT) : (a) and (b). It isnot true
that the Centre has failed to send to West
Bengal the promised number of vehicles, fire
arms etc. or that reminders have been received.
In fact, the bulk of their entire requirement
of vehicles, fire arms and ammunition, wireless
sets etc. have been met on a top priority basis.
Against a total demand for 239 vehicles, 205
vehicles have been supplied and the remaini
are expected to be supplied in the course of
the next two wecks, as they become available
from the manufacturers. As against their requi-
rement of 765 wireless sets, 600 have been
supplied, leaving a balance of 165 most of
which will be supplied in December, as they
become available from the Bharat Electronics
Ltd. Their requirements of arms and ammuni-
tion are being fully met. The State Govern-
ment are procuring some items directly from
other State Governments.

-]

(c) Does not arise.

(d) Infact, the Government of West Bengal
have expressed their appreciation of the steps
taken by the Government of India for prompt
supply of requirements for their police force,
thus wiping out their deficiencies which had
persisted over years.

SHRI D. N. PATODIA: The demand
from the West Bengal Government was made
several months back and even the answer given
by the Minister suggests that even after the
lapse of so many months as many as 34 vehicles
and 165 wireless sets are still undelivered. The
Minister is completely silent: with regard to
the delay that occurred in delivery of these
equipment to West Bengal Police and in this
respect a spokesman of the West Bengal
Government on 6th November, 1970 was on
record of having stated—I briefly want to
quote—

“The Centre has barely supplied 10%
of the number of vehicles. .

AN HON MEMBER : Shame, shame.
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SHRI D. N. PATODIA :

‘. ..it has promised for the West Bengal
Police in August. Of the commitments for
wireless vans and fire-arms, only 207 and
30% of the total number have been recei-
ved.”

Now, this is what the spokesman of the West
Bengal Government has stated. May I, there-
fore, know as to what were the precise reasons
for so much delay having occurred in supply
of these important and essential equipment so
that the Police could have acted in time ?

SHRI K. C. PANT : AsI have indicated,
the bulk of their requirements have been met
and I have given the figures to show that the
bulk of their requirements have been met.

Now, so far as the replacements are concer-
ned, these are not the normal replace-
ments of one year., They are the replacements
of a number of years of backlog and in the few
months when we have taken up this matter,
we have tackled it on a priority basis from all
angles. (Interruptions) We have given finance.
From the stocks with the Central Police. We
have given whatever we can lay hands on and
we have asked the Bharat Electronics to manu-
facture the radio sets for them. For the past
few months they have been doing so. Natural-
ly, when something is manufactured, certain
time lag will be there. We get the jeeps direct
from the manufacturers and from the States
we get whatever is available in their surplus
stores.

I don’t think this record is bad at all. I
think we have been meeting their requirements
and have met them satisfactorily. As I said,
they are more than satisfied, The problem they
sometimes have is in deploying fast enough the
supplies that are reaching them, bccause they
are going so fast.

SHRI D. N. PATODIA: The Minister
said that Government here are satisfied, though
Iquoted a spokesman ofthe West Bengal
Government about the position. Nevertheless,
according to the computations made up till 15th
November, 1970, as many as 343 policemen
and 36 police officers were injured and 36 died.
To what extent the fact that the West Bengal
police was not properly armed with equipments
is responsible for this i in the b
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of injuries injured and dead among the West
Bengal police ? If this be the case, are Govern-
ment now satisfied that the equipments which
have already been supplied are enough to arm
the police in West Bengal so that the number
of injured and dead may be reduced in future ?

SHRI RANGA : So that they can discharge
their duties properly.

SHRI K. C. PANT: I can assure the hon.
member that Government are concerned about
the death of these policemen and we take every
steps possible to prevent it. We are in constant
communication ‘with the State Government
over this matter. The Home Secretary visited
West Bengal and we sent a team of officers to
the State to assess their requirements and
discuss with the West Bengal officers. It was
on that basis that their requirements were
drawn up. If we find it necessary to supply
more equipment and more arms, we shall do
so. As I said, we are in constant communica-
tion with them.

SHRI RANGA : The revelations made by
the hon. member are themselves very alarm-
ing. Are we to understand at this rate, that
all over the country our police are not properly
armed and, therefore, they are not ina posi-
‘tion to discharge their duties, not only to
protect themselves, but what is much more
important, to protect the people in their lawful

activities, and that even today in spite of what -

is happening in West Bengal, the .Government
are going to be satisfied with only expressing
their concern and readiness to mobilise all the
arms that they could possibly lay their hands
on everywhere and that the West Bengal
Government is allowed to take its own time to
distribute these things among the various units
of police in different districts? Can Govern-
ment give an assurance that they would take
emergent, not merely priority, stepsto rush

these fire-arms and other equipment to .streng-

then the police force there ?

SHRIK.C. PANT : So far as fire-arms
‘are concerned, may I repeat what I have
said in the main statement that their require-
ments of arms and ammunition are being fully
met ? On that, there should be no confusion
of any kind. Itisonly in respect of vehicles
that there is a shortage which will probably
be met by December. Wireless sets will be
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supplied by the first fortnight of December.
It is not that there is any slackness in this.
The West Bengal Government is also doing its
best.

I can assure the hon. member that we are
alive to the problem and we are taking all
these steps. It is not as though these supplies
will be deferred over a long period. Even
now, as I said, they are distributing whatever
they have. They are not able to cope with
that. So we are supplying the material fairly
fast, if I may say so. The date by which
the supplies would reach them is in all cases
not later than January.

=t AW qETW QRN : AT AT,
Fma § gt gfaw w1 fyw At F @i
gFAAT FIAT 9T T, IT% T0F a7
AR feareast §1 9@ ¥ AU IgA A
IFT QA §, F-FA AT I §, @V
1Y §, a9 F 9 99 9T GAAT T § |
& s ngat § s qwwie gfw
F gt AW FY AFE FTAT ATEAT &, 24
T AR W AW @, TEF ¥ @
g gt 3 AU gRAT @ F gE—aaqr
argwr Jar faae } ar few g ¥
gfag F Al S AT I FT ATIRT
fam g ?
< MR. SPEAKER : The question was very

clear. They mentioned the demand and
supply. Now he is going too far.

st W AHTR AW 2 T@ AW R
H4fs sfes= s § wfa¥ & s
argar g 5 araw fra sewia & gfaa
AT F FT 3RTE ?

MR. SPEAKER :
relevant.

it W FHIN Wit © FOIH WFIT,
gay saral 0T gfag F Ao E

AEqR WG ¢ AT I AT FIA

g
He is going too far asking how they are
allocated and so on, It is not relevant.

I do not think it is
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=}t SR WETN W JAA {7,
A w2 g Afer 1 A e &Y s
et forerar &, AfFT I F a1 9 W
TTEAT wiged ¥ @Y §, @ IAwy avet
¥ W17 F FgAfs gFR T ?

Feam WEAA 1 A @AY WA A
&, ST ATHT T 9T § A qJIATIA

= §O qF O°F . G qAA A
e A qi §, SAdr goms agr &
7€, 97 ¥ SgHr WA f5 IaF e
atg ¥ fexlse s@T R 1

SHRI NAMBIAR : Is the problem in
West Bengal the shortage of short supply of
arms to the police or the difficulties faced by

the unemployed youth who should be given
jobs and food ?

SHRI BALRAJ MADHOK : This is a new
test of relevance.

SHRI NAMBIAR : Government should
weigh the two demands, the demand for more
arms by the police and the demand pof the
people for food and employment.

MR. SPEAKER : It is not relevant,

it fiva =7x WY U@ WY, @
I ¢, 98 A1 A & fF dww A A%
F & frad A1 o 59 gIFI ¥ grg
Raif A q @ d @ gfam A
arest o el-gfaaT w3 fem mam @0 gw
Al T ¥ T @ & AR 9 zAmHl
FT e ga ann ¥ frar 1 & At agen
¥ qFT g §, FT A AQ@ A& TE
2 5 agt o< few-gfam = @, fawd
qTg et AgY g F1fgd, &t fak e
RE?E qg o IR g iR
Fest dme gRA A fA § ar s
FTEIAT T E? aft AU aw X
d% W@ § @ frax gfaae e fad
™ g P @A ¥ fadr ot wrg
fgrm s & € g F fe afk-
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feafaai ¥ ¥ zam sQRwa 74 ? qeqm
#EIRA, T AN A Ag W@ |
o e ¥ oY geard & <@ &, ¥ zafed
& @ g A ae N gfrg e gk
& @9 I gigd agi T T @ R
AN Agt A,

MR. SPEAKER : Heis asking about too
many details.

SHRI NAMBIAR : The problem is of
too much of arms. They do not know how to
use them.,

ot frg s W g wRRE, 77
ATF FT @1 AT 2, qAQ g FIUA AN
gfrg FaX H 1 & 7g SwAar wwEarg
f& sAwr gt fray foY &, dma
R A fad § ar araq e §) g
gt 9g § fF 730 A% T@wme ¥ fay
1€ g'gaT gan T A L.,

MR. SPEAKER : He is going into too
much detail. The general question is about
supply of arms to the State Government.
Government here are only concerned with
that and not how they are allocated.

sit fav w7 A : aeaE Wi, A9
¥0 7 g ST # GER aw
W raw Y

FEqW ARG : AT J5 AT |

ot v W W : A A Qg e ¥
Fra<-aTve fra fa¥ g

MR. SPEAKER : The question is of supply
of arms to the West Bengal Government.
Government here say they have supplied so
much.” As to how they are allocated, how
they are sent to various centres is a question
concerning the State Government.

AN HON. MEMBER : But it is President’s
rule there now.

=t fiva wex W7 @ 3T HTAT AR FT
TR FY OT—38 qIT F FEIAW



21 Oral Answers

M & feg o fgu... (sweew)...5@
Fmw N gfaw # aed foag § @
TR TR ¥ g W fay o
wifRq) ... (wwEm) ... as7w wdey,
e TAfAT §37 AIE 9 AT [WAT
waTer Wt ga A R g

seaw WEAE . Ag gare gar ag)
g |

ot frm T Er : qerm wRaw,
gfrw #1 a0 ¥ fag oY andk
few g ag dwgr e ¥ feg wg g ar
dme Y A ¥ feg § 7 A gEw
1 78 a1 f5 amd & gra-ang Sgwig
it fog g & ar A, (swwe)...

AU WA © Ig NS FW FATA
dar 7Y gt @ 9EiY @ 2 fawr § e
A & & s s[ywr Afafes
Feaq § aY 3T qoIfEdT A O IR
g ... (sxam) ...

I am sorry I cannot allow it.

SHRI H. N. MUKERJEE: In view of
the very clearly authenticated reports of inci-
dents, to some of which Mr. Jha and I have
also been witnesses, and if, notwithstanding
these allegations regarding the misuse of
vehicles and fire-arms sent by the Centre to
the State which are in the hands of the police,
further supplies are promised, do I take it
that Government makes no scrutiny about how
the weapons and vehicles already supplied are
used and goes on supplying whatever is asked
for by the West Bengal Government, or do I
understand that there is a machinery for trying
to find out whether these vehicles are
properly used, and have Government also
tried to find out that by the use of vehicles
and fire-arms they cannot bring under control
the situation, a situation of the sort that sub-
sists in West Bengal today ?

ot forr = W A @I A AT
Y ar |
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Feqm ngew @ wrow @fafer a9
FTqam a1,

SHRI K. C. PANT : So far as the misuse
of fire-arms is concerned, as I have said on
various occasions in the House also, wherever
specific instances come to Government’s notice,
we enquire into them. We have been enquir-
ing into each and every case; whetherit is
rogarding the CRP or whether it is with regard
to inter-party clashes, when some MPs write
us. we enquire into all these cases. But the
basic point is that where bombs are being
thrown, where so many policemen are killed,
innocent people are killed because of clashes
going on, where the atmosphere of violence
is so heigtened and tension prevails and where
partymen of various parties have lost their
lives, how can the situation brought under
control without supply of fire-arms to the
police ? (Interruptions) It is against this back-
ground of events and facts that are well known
to the House, that the supply of arms and
equipment is done.

DR. RAM SUBHAG SINGH: The hon.
Minister has poiated out that the Government
of West Bengal wanted small arms and they
were supplied by the Union Government.
They also wanted lethal equipment and that
alsp the Government of India gives to the
Government of West Bengal. May I know
whether these steps have brought success in
any way nearer in regard to restoring the
law and order position, and if not,
whether the Government is thinking of finding
out any national solution of the problem ?

SHRI K. C. PANT: We have discussed
this problem at length in this House, and
it is little difficult to sum up the entire situa-
tion in terms of whether it has improved or
deteriorated. There have been improvements
in some directions and detrioration in others.
The general sense of insecurity among tke
people of West Bengal has perhaps declined.
Attacks on policemen and on specific targets
have increased inter-party clashes are continu-
ing. So it is very difficult to give a qualita-
tive definition of that kind. But I agree with
the hon. Leader of the Opposition that the
problem is a national problem. The very
fact that Parliament has occupied itself so
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frequently with this problem shows that it
is a national problem about which all of us
are concerned. All of us should join hands
to restore normalcy in that State.,

DR. RAM SUBHAG SINGH : He referred
to a national problem. What is going to be
done to evolve a national problem ?

MR. SPEAKER : Itdoes not arise out of
this question ; there can be a separate dis-
cussion on it.

SHRI BISWANARAYAN SHASTRI:
Have the Government some information that
some firearms supplied to West Bengal
Government had gone into the hands of Naxa-
lites and if so what steps are they going to
take to prevent it ?

SHRI K. C. PANT : I cannot say off
‘hand if any of the arms recovered from the
Naxalites are such as can be regarded as hav-
ing come into their hands from the police. But
I had come to know of one case in Purnea,
Bihar, where some policcmen were surrounded
‘by the Naxalites, who took away their arms.
One case has come to my notice ; I do not
know about the others.

Statement made by the Minister of State

for Home Affairs Re: implementation

of the decision of G t on Chandi-
garh

*455. SHRI SHRI CHAND GOYAL:
Will the Minister of HOME AFFAIRS be
pleased state :

(a) whether the statement recently made at
Chandigarh by the Minister of State for Home
Affairs, Shri Mirdha, regarding implementa-
tion of the decision of Government on Chandi-
garh, has raised a controversy between the
Governments of Punjab and Haryana ;

(b) if so, the text of the statement ; and

(c) whether the two concerned Governments
or either of them have written anything to t.}ae
Central Government and, if so, the details

thereof ?
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THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS, AND
MINISTER OF STATE, DEPARTMENTS
OF ELECTRONICS AND SCIENTIFIC
AND INDUSTRIAL RESEARCH (SHRI
K. C. PANT) : (a) and (b). During his visit
to Chandigarh on 14th September, 1970 while
talking to press reporters Shri Mirdha had
.reiterated Government’s stand that the deci-
sions announced in January 1970 in regard to
Chandigarh, Fazilka and other territorial
claims and counter-claims, etc., were a part
of the overall settlement. As Shri Mirdha did
not issue any written statement to the press,
it can not be laid on the Table of the House.
However, reports of his talk appeared in
certain newspapers on the 15th September,
1970. On subsequent days there were press
reports giving the reactions of certain Punjab
Ministers and the Chief Minister of Haryana
to explanation given by Shri Mirdha.

(c) No,. Sir.

SHRI SHRI CHAND GOYAL: The
reply which has been given by the hon. Minis-
ter says that Shri Mirdha had only reiterated
the decision of the Government. I want to
know whether this decision of the Government
has been willingly accepted by the two
Governments of Punjab and Haryana and
whether they have reconciled themselves to it.
If they have really reconciled themselves to it,
where is the question of any controversy over
_it? What is the nature of the controversy
that is raised ? The Government has taken
up the position that both the Governments
have welcomed this decision, I would also like to
know whetherit is a package deal and whether
the transfer of Chandigarh to Punjab depends
upon Punjab’s parting with the Fazilka and
Abohar areas and also whether they are
willing to part with that area and also whether
you would still concede Chandigarh to them
even if they are not willing to do this ? Would
they make it a condition that only if they part
with Fazilkaand Abohar, Chandigarh would
be given to them ? Please also state what are
the hurdles in the way of transferring Abohar
and Fazilka areas to Haryana ?

SHRI K. C. PANT : The controversy to
which my hon. friend referred was probably
based on certain Press reports that have





